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Language related disputes

1703. DR. LAL BAHADUR RA- 
WAL: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be
pleased to state:

(a) whether language related dis-
putes have increased;

(b) i! so, the details thereof; and

(c) the steps being taken to resolve 
the same?

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT 
(SHRI ARJUN SINGH): (a)
to (c) Ministry of Human Resource 
Development, (Department of Edu-
cation) is implementing a number of 
schemes and programmes for the pro-
motion and development of all Indian 
languages.

No language dispute has either 
been reported or is pending with the 
Department.

Outstanding Amount against 
Ministeis/Ex-Misusters

1704. SHRI RAM BADAN: Will 
the Minister of URBAN DEVELOP-
MENT be pleased to state:

(a) the particulars of Ministers 
and Ex-Ministers against whom the 
house and furniture rent is outstand-
ing separately; and

(b) the steps being taken by Go-
vernment to recover the outstanding 
amount?

THE MINISTER OF STATE IN 
THE MINISTRY OF URBAN DE-
VELOPMENT (SHRI M. ARUNA- 
CHALAM): (a) and (b) The informa-
tion is being collected and will be laid 
on the Table of the Sabha.

Higher Medical Education Institutes 
in States

1705. SHRI RAM NARAIN BER- 
WA: Will the Minister of HEALTH 
a ND FAMILY WELFARE be pleas-

to state the names of the States in

which higher medical education insti-
tutes have been set up by the Union 
Government during the last three 
years?

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRIMATI 
D. K. THARADEVI SIDDHAR- 
THA): No higher medical education 
institute has been set up by the 
Union Government during the last 
three years in any State. However, 
the Administrative Office of the North 
Eastern Indira Gandhi Regional Ins-
titute of Medical Sciences at Shillong, 
Meghalaya which was sanctioned in 
1982, was set up in 1989.

HUDCO Assistance to States

1706. SHRI VISHWESHWAR 
BHAGAT: Will the Minister of UR-
BAN DEVELOPMENT be pleased to 
state:

(a) the extent of amount provided 
for various schemes of urban develop-
ment by Housing and Urban Develop-
ment Corporation (HUDCO) to Tamil 
Nadu, Gujarat, Maharashtra, Madhya 
Pradesh, Karnataka, Kerala and Uttar 
Pradesh during 1988-89 and 1990-91.

(b) whether any proposals have 
been received from the Government of 
Madhya Pradesh during the said, 
period;

(c) if so, the details thereof; and

(d) the action taken or proposed to 
be taken by the Government or HUD-
CO in this regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF URBAN DE-
VELOPMENT (SHRI M. ARUNA- 
CHALAM): (a) The State^wise de-
tails of financial assistance provided 
by Housing and Urban Development 
Corporation (HUDCO) lor various 
urban infrastructure development sch-
emes (other than housing) and inte-
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grated low cost sanitation schcmes in 
Tamil Nadu, Gujarat, Maharashtra, 
Madhya Pradesh, Karnataka, Kerala 
and Uttar Pradesh during 1988-89, 
1989-90 and 1990-91 are given in the 
attached statement.

(b) to (d) The position of urban in-
frastructure and low cost sanitation 
schemes sanctioned by HUDCO during
1988-89 to 1990-91 for the State of 
Madhya Pradesh is indicated against
SI. No. 4 of the attached Statement.

STATEMENT

Details o f Financial Assistance provided by HUDCO to the States o f 
Tamil Nadu, Gujarat, Maharashtra, Andhra Pradesh, Karnataka, Kerala 
and Uttar Pradesh during 1988-89, 1989-90 and 1990-91 for Urban Infra-

structure & Low Cost sanitation schemes
(Rs. in lakhs)

S . Name of 
No. State

1988-89
Project
Cost

San- 1989-90 
ctioned Project 
HUDCO- Cost 
Loan 
Amount

Sanctioned 1990-91 
HUDCO Project 

Loan Cost 
Amount

HUDCO
Loan
Amount

Sanctioned

1. Tamil Nadu 5544.36 3371.90 15648.27 10002.97
2. Gujarat 5048.95 1310.00 10250.98 5605.88 2376.71 1189.73
3. Maharashtra 973.53 338.75 26694.27 12205.18
4. Madhya Pra-

desh.
233.25 103.67 1713.07 746.64 1172.85 1144.85

5. Karnataka 24000.00 3000.00 5595.85 3565.72
6. Kerala 3855.71 2653.47 2326.53 1507.91

7. Uttar Pr idesh 28.15 13.42 2232.01 1115.95 5776.61 4127.04

T o t a l  . 5310.35 1427.09 48569.66 16832.59 59591.09 33743.40

[English]

Plantation Programme
1707. SHRI ARVIND NETAM : 

Will the Minister of Environment and 
Forests be pleased to state:

(a) Whether the production, pro-
curement and use of quality seeds is 
the crucial factor in ensuring the suc-
cess of plantation programme;

(b) if so, the arrangements made to 
produce high quality forest and forage 
seeds;

(c) the further plans envisaged to 
make available certified high quality 
forest seeds; and

(d) whether the Government pro-
pose to create an agency for produc-
tion of high quality seeds, their certifi-
cation, storage and for training the 
user thereof?

THE MINISTER OF STATE OF 
THE MINISTRY OF ENVIRON-
MENT & FORESTS (SHRI KAMAL 
NATH): (a) Yes, Sir. The use of qua-
lity seed will not only increase germi-
nation and survival rate but is also 
likely to increase productivity of 
plantations.

(b) and (c) The State Forest Depart-
ments and the Forest Research Insti-
tutes have established plus trees, genu 
plasm banks, seed production areas


